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0 * m  u l  O M n t OH
. . i m  akH Warier: Will the Minis- 

■wg.M OomtMHit aad ladnfejr be 
putted to state:

(a) the total quantity ot Copra 
imported during 1987 and the quota 
at Karala therein; and

(b) the total quantity ot Coconut
Oil imported during the same period?

Tin Miniator ot Comment and to- 
(Shri Morarji Octal): (a) 77,108 

tana of Copra was imported during 
january-July 1987. No quota ha* 
teen fixed tor unport ot copra State- 
wise.

(b) 12,550 tons of Coconut oil was 
imported during the same period,

ftntgn Feataie Articles and Comics
Ifj;. Shri Kameahwu Tantia: Will 

the Minister of Commerce and ladas-
try be pleased to state.

(a) whether the newspapers m 
in * , are required to obtain any 
Import licences for the use of foreign 
feature articles and comics; and

(b) whether there is any other 
agency besides newspapers who brings 
takto India comics and feature arti
cles tor distribution to the news
papers?

The of Commerce and !»•
daafay (Shri Morarjl Petal): (a) No,
Sir.

(b) Information is not available. 

Sewa Nagar, New Delhi
1878. Shrimtf Suebeta Krlpaiaai:

Will the Minister of Works, Soaring 
aad Supply be pleased to state:

(a) whether Government have re
ceived any representations from the 
U>k Hit Sarwti (Kotla Mubarakpur, 
New Delhi) regarding the difficulties 
and of Sewa Nagar (New
Delhi) residents; and

(b) if so, tha action Government 
have -wm on the various demaada 
made therein?

The MMttor of Wait* Saastog at*
Supply (Shri K. C. laddy): (a) Ye*

(b) The demands are under con. 
siderttion of the Government.

AUotflMoft •! AceonmodattM Is 
North of Medical M a n

137). ttriaag SucheU Krtpahsrt-
Will the Minister of Works, Boa 
aad Supply be pleased to state:

(a) whether it is a fact that no 
accommodation ha« so far been allot
ted to the two residents’ consumer 
co-operative store* in the North of 
Medical Enclave; and

(b) if so, the reasons therefor?
The Deputy Minister ot Werka,- 

Boaaiag aad Supply (Shri dull X. 
Chanda): (a) Yes, Sir.

(b) More than two months ago. 
Government had tiered to allot a 
block of four flats, the two on the 
ground floor for utilisation as stores 
and the two on the top as residences, 
for office bearers, provided the two 
co-operative stores could amalgamate 
with each other. No allotment has 
been made as the stores have not 
found it possible to come to an agree
ment It is proposed now to allot a 
unit of two flats to each of them in 
different parts of the colony.
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